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आदेश / O R D E R 
 

 
PER MANU KUMAR GIRI, J.M : 

 

This appeal is filed against the order of the CIT(A), NFAC, Delhi 

dated 17.01.2025 for the assessment year 2020-21. 

2. At the outset, the Ld.Counsel for the assessee seek to withdraw this 

appeal as there is no penalty order passed by the AO in this assessment 

year. The Ld. DR has not objected to the prayer of the assessee. 

3. In the light of above statement given by the Ld.Counsel for the 

assessee, we allow the assessee to withdraw this appeal. 
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4. In the result, the appeal of the assessee is dismissed as withdrawn. 

Order pronounced on 14.08.2025 at Chennai. 
                                

Sd/- 
(अधमताभ शुक्ला) 

(AMITABH SHUKLA) 
लेखा सदस्य /Accountant Member 

 Sd/- 
   (मनु कुमार धिरर) 

(MANU KUMAR GIRI) 
न्याधयक सदस्य / Judicial Member 

 
चेन्नई/Chennai, धदनांक/Dated:  14th August, 2025.   
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